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CENTRAL ADMINISTRATIVE TRIBUNAL. JABALPUR
BENCH. JABALPUR

Originnt Anniications Nos, of 908. 9 1h  933. 914. 915. 916. 9J 7.
918.uud 919 of 2004 :

•tK
Jabaipur, this the (I- day of May, 2005.

Hou’ble Mr. M.P. Siiigh, Vice CJiairjnan
Hoii’ble Mr. Madan Mohan, Judicial Member

.  .  '  .  ^

(1) Originni AnpHcation No. 908 of 2004

V c d Prakasli G a u liar,
S/o SliriMLi Gauhar> ' - 
Aged 46 years, Post Scjiior Accoiuitant,
Office of Director Accoimts(Postal).............
MP. Circle, GTE Complex, T.T. Nagar,, • 
Bliopal(MP.) Applicant

V E R S U S

Union of India,
Tliroiigli the Secretaiy, •:
Ministry of Communications ' . .
Department of Posts, Dak Bhavan, ’
New Dellii. .

; •! * .
.  y ■ ■

■in
11 M ■ ■ : V

\ '

2. The Director'General [Po^] ' ii ■'
■ • : Postal Accounts Wing, Dak Ts^-Bhawan,

, i Sansad Marg, NewPeUii 1.  I . : ;

; I The Director,A;9couiits,
! (Postal) MP. Circle, GTB-complex,'

T.T. Nagar, Bhopal |M.P|.]
■ '•.■!; ‘  ̂ ■■

(By Advocate -  Sliri S.A. Dharinadliikaii onbehalfof
Slifi Om Namdeo)

Respondents^

(2) Originat Application No. 911 of 2004

Ajtnar Singh Chouliaii
S/o Slid Kewal Ram Clioiiiian,
Aged 46 yeais, Post Senior Accountant, 
Office of Director Accounts(Postal)
M.P. Circle, G.T.B. Complex, T.T. Nagar, 
Bhopal [MP.] Applicant
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:) V K R S U S

Unioji ofJiidia,
Througlij tJie Secrctar)',
Ministry: of Coiiunuiucatioiis 
Departiiicnt of Posts> Dak Bhavan, 
New Deliii.

2. The Director Generiil [Post]
Postal Aiccoimts Witig, Dak Tar Bliawaii, 
Saiisad Marg, New Dellii.

3. The Director Accoiuits,
(Post£j)|M.P. Circle, GTB complex,
T.T. Na^ar, Bl^opal [M.P.] Respojidents

(By Advocate ^ Slui S,A. Dhannadliikaii)

(3) Original Application No. 913 of 2004

Narayan:Aliirwar,: 
S/o Shri Bâ ojo Ahirwar, i 1'  ̂
Aged 41 years, Post Senior Account^t^
Office of Director Accoiuits(Postal) . ' j|; ' ̂
M.P. Circle, d.T.B. Complex-T;T.Nagar, ;̂ 
Blioped [M.P.j. ■̂ . 4 .; /,/,,

■ . ' • ^ V E R S U - S ' : f : ' :

2.

Applicant

Union pf India, ;
Tlirou^i tiie Secret^,
Ministi^ of Comimmicgdons: ■
Departiment; of Posts, Dak Bhavaii, ; • ■ 
New Delhi.

3.

The Director Generd [Post] '
Postal Accounts Whig, Dak Tar Bhawan,
Saiisad M arg, New Dellii.

i

The Director Accomits,
(Posti) M.P. Circle, GTB complex,
T.T. Nagar, Bhopal [M.P.] Res]bondents

(By Advocate -  Sliri S.A. Dhannadliikari ^
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OriKiiinl Applicntion No. 914 ol 2004
if

Sint. Sharda Waglunjure,
S/o Siui Maiiik Rao Waglimare 
Aged 47 years, Post Senior Accoimtant, 
Officc of DixC|btor Accoiiiits(Postal)
M.P. Circle, G.T.B. Complex, T.T. Nagar, 
Bliopal. [M.P.]

V E R S U S •
I

1 Union of India,
Tltrough the Secretary, ■
Ministry of Coirunxinications , :

; Departnjient of Posts, Dak Bhavan,
New Ddlhi. . • 1 • ' • •' ;■ 

i'i- i' ■''s-

Applicant

2. The Director General [Post]
Postal Accounts Wing, Pak Tar Bhawan,
Sansad Marg, NewDeUii.

3.- The Director Accoimts, ■ | .
(Postd) i M .P. Circle, GTB complex, |
T.T. Naiar, Bhopal [M.P.] v , Respondents

(By Advocate ^ Sliri S.KMislira on behalf of Shri P.Shankaran);

(5 )'  ̂ Qriginai Applicaiion No. 915 of 2004

Sved Arif Ali, • ,
S/o ShriH.S. Hafiz Ah : ■
Aged 47 yearsj Post Senior Accountant, ' . ; 
Office of Director Accounts(Postal)
M.P. Circle, G.T.B. Complex, T.T. Nagar, 
Bhopal [M.P.]: Apphdant

V X>: R S IJ S

1 Union oifIndia>
Tlirougll the Secretary, : .
Ministr̂ f of Communications 
Departinent of Posts, Dale Bhavan,
New Dellii.

2. The Director General j P osl
Postal Accounts Wing, Dak Tar Bhawan, 

'^Sansad Marg, New Delhi.
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3. T]ie Director Accoimts,
, (Po.s(al) M.P. Circle, GTB coiiiplcx, 
T.T. Nagar, Bliopal [M.P.]

(By AVdvocalq -  SJiri A.P. Khare)

Respbii dents

(^) Originnl Apnlicaltoii iNo. 91C\ of 2004

R.S. Rqî il:.,
S/o Slui Shyaiiilal Rajak,
Aged 43 years, Posl Senior Accountanl,
0  rilcc 01’ Dircclor Accoujils(Postal)
M.P. Circle, Q.T.B. Complex, T.T. Nagar, 
Bhopal [M.P.]'

V j - M j i s '

1 , Union of India,
Throiigli tlie Secrettiry,
Ministry i of Conmiunications 
Departm'pnt of Posts, Dak Bhavan, 
New Delhi.

Applicant

I' \ ! 
> » :.
ft I  ̂
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The Direptor Gener^ [Post
Postal Accoimts Wing, Dak Tar Bhawan,
Sansad Marg, New Delhi. ' , : ^

The Director Accoimts, •;
(Postal) I'll,P.-Circle, GTB complex,
T.T. Nag^, Bhoptd [Iyl,P:] ' "

1̂'.

Respondents

(By Advocate-Sliri A.P. Khare) ,

(7) ; Original Application No. 917 of 2004

MohdjRajjaq i : ■
S/oMbhaiimiadiUsmanKhan, '
Aged 47 years. Post Senior Accountant,. • 
Office of Director Accounts(Postal) i • i 
M.P. Circle, G.T.B. Complex, T.T. Nagar, 
Bhopal [M.P.]

V E R S U S

1 Union of India,
Tlirougli the Secretary,
Ministry' of Coirummications 
Departmeijit of Posts, Dak Bhavan, 
New Dellii.

Applicaiit
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3.

. The Director General [Post 
Postal Accoimts Whig, Dak Tar Bhawan, 
Saiisad Marg, New Delhi,

'i’he Director Accounts,
(Postal  ̂M.P. Circle, GIB complex,
T.T. Nagar, Bhopd [M.P.] Resiwndents

(By Advocate -  Slui S.K. Mislua on behalf of Sim P.Shmikaran)

(8) Original Application No. 918 of 2004

Khmnan Prasad Kori ;
S/o shri Motial Kori ; ■ . -
Aged 51 years, Post Senior Accoimtajit,. ■

j Office of DirMor Accomits(F^ostal): ' 7  ' : . '
M.P, Circle, G.T.B. Complex,! T.T.:Nagar,: ,,
Bhopal [M.Pl] ! ' r  ; : Applicant

1 Union of India,
Throu^ the Secretary,
Ministry of Communications 
Departiment of Posts, Dak Bhavan,
New DeUii. . ■ .

2. The Director General [Post] ■ ;
Postal Accowits’Whig, Dak Tar Bhawan,
Sansad Marg, New Delhi.

3. The Director Accounts, /  '
(Postal) M.P. Circle, GTB complex,
T.T. Nagar, Bhopal [M.P.] Respondents

(By Advocate -  Sliri A.P. Kliare) ■ ' ,

(9) Original Application No. 91Sof2004

Radliey ShyamMehar,
S/o Sliri K^ii Ram Mehar,
Aged 45 yesffs, Post Senior Accountant,
Office of Director Accounts(Postal)
M.P. Circlc, G.T.B. Complex, T.T. Nagar,
Bhopal [M .P.] Applicant

(By AdvociUe- None for the applicants in ail the OAs)

V E R S U S
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2.

; ' i  .  ,  *  • : .

Uiiion of India,
Tlixough the Secrctaty,
Minislii'v o f  Communications:
D cpn ilm en l oC PosIs, Dnk nh n v n ii.
New l[)cllu.

The Djiiector Gejieral [Post]
Postal' Accoujits Wuig, Dak Tar Bhawan, 
Sansad Maig, New DelJii.

3. The Director Accovuits, ■
(Postal) M.P. Ciicle, GTB complex, i
T.T. Nagar, Bhopal [MP.] Re^ondents

(By Advocate -  Siui S.K. Mislira on behalf of Sim P.Shaiikaiin)

'■ ■! ■■ ■

■t >;

• i 1

Coininon O R D E R  fOraH

By M.P. Siiigli. Vice Chairman - i
j  . ' ■ ' * * *

The learned counsel for the respondents slates that the focts, 

law and relief claijned by the apphcants iii all the aforesaid D As are 

identical, there fore, we proceed to dispose of all these 0  As byj passing 

a common oi:der.

2. By filing the aforesaid OAs tlie applicants have soiight the

following main r e h e f I  - : • ^  i

“(i) ITlie order impugned dated:^2ft.8.2Q03;;passed by the 
re^ondents(Vice.Aim.A/l )may]dndly .be set aside, i ,

 ̂ . ■I::-; -i.: ■

3. None i is present on behalf of tJie' appHcants/We proceed to 

'disposed of tliis' OA by invokiiig tlie provisions of Rule 15 of Central 

Adnihiistrative Tribunal (Procedures) Rules, 1987. Heard the learned 

cowisel for (he respondeiits anil, pcnisedjhc rcccirds carefully.

4. Tlie learned counsel for the .respondents have statedUhat the 

apphcants iji all tlie OAs are proposed to be aUocajted from

Postal Accomits Office, Madliya Pradesh Circle Bhopal to newly 

created Postal Accoimts'Office, ChJiattisgarh Circle at Rai|j)ur. ■
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Ww iivrllier stated that the issue involved m tliese OAs has already been 

dcoidcd by this Tribunal vide order,dated 6.5.2005 iii tlie case of 

Vivek Muiije & Ors. Vs. UOI & Or-s. in OA No 835/2004, They 

also .submitted vide letter dated 20.4.2005^all the allocations! made 

imder order dated 29.8.2003 .have been dropped and the 

transfers/identifications made vide order dated 9.8.03/29.8.03 does 

not apply. They have produced a copy of tJie order dated 20.4.2005 

wliich is taken on records. We find that all tliese applicants have been 

ahocatcd to newly created Postal Accounts Office, Chhattisgarh 

Circle at Raipur vide order dated 29.8.2003.’’Since tlic respondents 

have dropped the said Hst prepared; by, tliem; for allocation to 

Chhattisgarii , vide [letter dated •20j4;2p05g the preseiit OAs have 

become ■ inj&uctuous. Accordiaigly^’̂ vtlie' OAs are .disinissed as

1  (  * *  •• :

[Madan Mohaii) : (Mi?.singh)
Judicial Member ; ; 1 , Vice Chaimaif

'i-y I -


